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With the installation of modern security gadgets in Parliament House Complex, it has been felt 

essential to observe certain speed regulations for vehicular movements keeping in view the design 
capabilities of the gadgets. It has, therefore, been decided to restrict the speed of vehicles to 10 Kms per 
hour till the vehicles cross the last barrier at the Iron Gates. Necessary warning signages have been 
prominently displayed at suitable locations. 
 
 

Hon’ble Members of Parliament are requested to kindly give suitable instructions to their drivers 
for observance of speed regulations inside the complex. 
 

Kind cooperation of Hon'ble Members is solicited. 
------------- 

 
No. 8107  Parliament Security Service 

 
Restriction of Exit for pedestrians through Iron Gate No.1 

 
State of the art Security Gadgets have been installed at Iron Gate No. 1 to regulate vehicular 

movements and to strengthen the security arrangements of Parliament House Complex. Pedestrians are, 
therefore, requested not to cross these Gadgets on foot. 
 

Hon’ble Members of Parliament are, therefore, requested to use Ferry Services made available 
at this gate for their movement from the Iron Gate to Building Gates of PH Complex & vice-versa and 
avoid movement on foot through this gate. 
 

Kind cooperation of Hon'ble Members is solicited. 
----------- 

 
No. 8108  Parliament Security Service 

 
Physical Check of Cars / Vehicles and Brief Cases 

 
For security consideration, Hon'ble Members are advised to check their cars and brief cases 

before coming to the Parliament House Complex. In case of self-driven cars, Hon'ble Members are 
requested to check the dickey, seats, engine etc. before proceeding to the Parliament House Complex. 

Hon'ble Members who desire to use bicycle as transport may gain access through Iron Gates and 
are requested to park bicycle at earmarked place in Self-driven Vehicle Parking at Talkatora Road and 
lock the bicycle properly. The bicycles used by Hon'ble Members will be treated as self-driven vehicles. 
 

Kind cooperation of Hon'ble Members is solicited. 
---------- 

 
No. 8109  Parliament Security Service 

 
Switching off the mobile phones and alarm bell inside Lok Sabha Chamber 

 
In order to ensure smooth and unhindered proceedings of Lok Sabha and as a mark of respect to 

the Chair, Hon’ble Members are requested to switch off their mobiles and deactivate alarm bells before 
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entering into the Lok Sabha Chamber. 
 

Kind cooperation of Hon'ble Members is solicited. 
---------- 

 
No. 8110  Parliament Security Service 

 
Parking Arrangement in Parliament House Complex 

 
The earmarked parking areas for the Hon’ble Members are as under: 

 
i. Self-driven Vehicles of MPs: Parking Area near the New Centralize Pass Issue Cell at Talkatora 

Road  
 

ii. Chauffeur-driven Vehicles of  MPs:  Behind Rail Bhawan near Vijay Chowk outside Parliament 
House Complex 

 
Kind co-operation of Hon’ble Members is solicited. 

--------- 
 

No. 8111    Parliament Security Service 
 

Functioning of Slip Road for entry into Parliament Building from TKR-III 
 

Members are informed that a slip road is functional from Iron Gate No. 3, Parliament House 
Complex to roundabout of fountain / Statue of Shivaji Maharaj (Opposite Building Gate No. 3, 
Samvidhan Sadan) for smooth movement of vehicles of Hon’ble MPs coming to Parliament Building via 
TKR-III for alighting at Building Gate No. 1 & 4 of Samvidhan Sadan and Makar Dwar of Sansad 
Bhawan. 
 

Kind co-operation of Hon’ble Members is solicited. 
---------- 

 
 

No. 8112  Parliament Security Service 
 

Regulation of Vehicular Entry in Parliament House Complex 
 

Members are informed that the entry of vehicles of Hon’ble Members for smooth traffic 
movement in PH Complex will be regulated henceforth as under : - 
 

 Iron Gate-I                    ] 
Talkatora Road 1 & 2   ]  

Entry/Exit of authorized labelled vehicles of 
Hon’ble    Members as per practice in vogue 
 

   
Traffic circulation of vehicles of Hon’ble MPs and other dignitaries inside PHC shall be 

regulated as per the practice followed during the Winter Session – 2023.  
 
Kind co-operation of Hon’ble Members is solicited. 

----------- 
 




